
9 W re in T. V. Studio, CH AITRA 13, 1900 ( S A K A )  
Srinagar (St.)

fCut motions N os, 6 and 7 were, by leave, 
withdrawn.

M R.. C i~ I \ I R M \ N  : I shall n ow  p u t 
c u t  mDticms N os. 3 to 5, 8, 9, 10, 16 an d  
1 7 to the vo te  o f  the H ouse.

C ut motions N ot. 3 to 5, 8, 9, 10, 16 and 17 
were put and negatived.

M R .. C H A I R M A N  : I shall n ow  put 
the D em an d s for G ran ts  re la tin g  to the 
M in istry  o f  S h ip p in g  an d  T ra n sp o rt to 
the vote o f  the H ouse. T h e  question  is :

“ T h a t  the resp ective  sum s n ot e x 
c eed in g  th e am ounts on R e v en u e

Fire in T. V . Studio, 350 
Srinagar (St.)

A c c o u n t an d  C a p ita l A c c o u n t  
show n in the fou rth  co lu m n  
o f  the O rd e r  P a p er be g ra n te d  
to the P resid en t o u t o f  th e  
C o n so lid a ted  F u n d  o f  In d ia  to 
complete the sum s n ecessary  to 
d e fra y  the ch arges th a t w ill 
com e in course o f  p a y m en t d u rin g  
the yea r  en d in g  the 31st d a y  o f  
M a rc h , 1979, in  resp ect o f  the 
heads o f  dem ands en tered  in the 
secon d colum n  th e re o f a g a in st 
D em an d s N os. 75 to 78 re latin g  
to the M in istry  o f  S h ip p in g  a n d  
T ran sp o rt.* '

The motion was adopted .

Dem ands fo r  G rants 1978-79  in respect o f  the M in istry  o f  S h ip p in g  and Transport voted by
L ok Sabha

N o . o f  N am e o f  D ;m a n d  A m o u n t o f  D em a n d  for G ra n t A m o u n t o f  D em a n d  for G ra n t
D em a n d  on a cco u n t vo ted  b y  the vo ted  b y  the H ouse

H ouse on 16-3-1978

I 2 3 4

R e v en u e
R s.

C a p ita l
R s.

R e v en u e
R s.

C a p ita l
R s.

M I N I S T R Y  O F  S H I P P I N G  A N D t r a n s p o r t

75 M in istry  o f  S h ip p 
ing and T ra n sp o rt 50,83,000 .  . 2,54,17,000 . .

76 R o ad s 1 7,08,68,000 16,39,42,000 85,43,40,000 81,97,07,000

77 P orts, L igh th ouses 
and  S h ip p in g 6,66,05,000 32,61,50,000 32,66,57,000 *63,07,48,000

78 R o a d  an d  In lan d  
W a ter  T ra n sp o rt 12,09,000 1,63,00,000 60,46,000 8,15,00,00

M ^ . C r i \ I R M \ N  : B -fo re  w e take 
up th ; I ) ;  n n  I* f>r G  ants o f  the M in is
try [ l f j "  n a i l  B ro a d castin g , the
h^n’ ble M in ister, Shri L .K .  A d v a n i 
wishes to m i k “ a statem en t rega rd in g  
th« reported  fire in O o jrd a rsh a n  studios 
Ko f  S rin a g a r station .

16.25 hrs.
S T A T E M E N T  R E . F I R E  IN  D O O R -  
D A R S H A N  K E N D R A  IN  S R I N A G A R .

T H E  M I N I S T E R  O F  I N F O R M A T I O N  
A N D  B R O  A D C  A S  I T N  G  (S H R I  L .K . 
A D V A N I)  : M a d a m  C h airm an , I w ould  
like to inform  the H ouse that accordin g 
to inform ation availab le , a fire broke 
out in S rin agar T elevision  Studios at 
about i" 15 A .M . this m orning. T h e  fire 
lasted u p to  abou t 4- 30 this m orning. 
T h e  m ain  studio has been affected serious
l y  by the fire and the ad join ing control 
Toom and techn ical areas h a ve  also been 
•damaged.

T h e  S ecu rity  G u a rd  and the C h ow ki- 
dar on d u ty  acted  im m ediately  and the 
fire figh ting and P olice Services o f  the 
State w ere at the C en tre w ith in  five 
m inutes o f  being inform ed.

T h e  O ffice b lock  o f  D oordarshan, 
Srin agar w as not affected b y  fire.

T h e  D irector G en eral an d  the C h ie f 
E ngineer, D oordarshan h ave alread y 
reached Srinagar.

Im provised arrangem ents are b ein g 
m ade at the transm itter to carry  on w ith  
program m e transmission.

T h e  fu ll extent o f  the d am age done b y  
the fire and its cause are not yet know n.

S H R I  K .  L A K K A P P A  (T u m k u r) : 
Y o u  h ave not assigned the reasons. I
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jun asking you  w h eth er there is a sabotage 
o r  a n y  such th in g.

NIK.. C H A I R M A N  : T h e  M in ister 
has n o th in g  m o re to ad d  to the statem en t. 
H e  has given  som e inform ation. A b o u t 
m ore in form ation , he shall see w h a t he 
can  do.

16- 27 hrs.
• D E M A N D S  F O R  G R A N T S  1978-79—  

cantd.

M i n i s t r y  o f  I n f o r m a t i o n  a n d  
B r o a d c a s t i n g

M R . C H A I R M A N  : N o w , w e shall 
take u p  the D em an d s for G ran ts under 
th e control o f  the M in istry  o f  In form a
tion  and  B roadcastin g.

S H R I  K .  L A K K A P P A  (T u m k u r) : 
W h a t is the total tim e allotted  ?

M R . C H A I R M A N  : T h e  total tim e 
allotted  for yo u r p a rty  is 30 m inutes. 
I f  yo u  w a n t to  take fu ll tim e or h a lf  o f  the 
allotted  tim e..............

S H R I  K .  P. U N N I K R I S H N A N  
(B ad agara) : B ut you  can  exten d  it  b y  
an hour or so.

S H R I  K . L A K K A P P A  s A t  least tw o  
M em bers should  speak from  the p a r ty .

M R . C H A I R M A N  : M o tion  m oved  :

“ T h a t  the respective sums n ot exceed 
ing the am ounts on R e v e n u e  
A c c o u n t and  C a p ita l A cco u n t 
show n in the fourth  colum n  o f  
the O rd e r  P ap er be gra n ted  to 
the President ou t o f  the C on so
lid ated  F u n d  o f  In d ia  to complete 
the sum s n ecessary to defray  the 
charges th at w ill com e in course 
o f  paym en t d u rin g  the year 
en din g the 31st d a y  o f  M a rch , 
1979, in  respect o f  the heads o f  
dem ands entered in  the second 
colu m n  th ereof against D em an d s 
N os. 62to 64 relatin g  to the M in istry  
o f  In form ation  and  B road castin g.”

Demands fo r  Grants, 1978-79 *'* respect
o f  the Ministry o f  information and Broadcasting 
submitted to vote o f Lok Sab ha.

N o . o f N a m e o f  D em an d A m o u n t o f  D em and for G ran t A m o u n t o f D em an d for G ra n t
D em a n d on a cco u n t voted  b y  the 

H ouse on 16-3-1978

subm itted  to the vote o f 
the H ouse

1 2 3 4

R e v e n u e  C a p ita l R e v e n u e C a p ita ]

R s. R s, R s. R s.

M I N I S T R Y  O F  I N F O R M A T I O N  A N D  
B R O A D C A S T I N G

—

62 M in istry  o f  In 
form ation  and 
B ro a d castin g 13,89,000 . . 79,46,000

€3 In form atio n  
an d  P u b lic ity 3 ,17 ,74,0 0 0  27,29,000 15,88,68,000 i . s M ? . 00®1

64 B ro a d castin g 11,52,66,000 3,00,64,000 57>63>3 i,o o o 15,03,20,000

•M o v e d  w ith  the recom m en dation  o f  the President.
r-'- >


